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March, 1971, issued by the Presi-
dent in relation to the State of
Mysore, together with an explana-
tory statement. [Placed in Library
See No. LT-853/71]

ANNUAL STATEMENT OF ACCOUNTS OF
GUJARAT BLECTRICITY BOARD MYSORE
IRRIGATION (LEVY OF WATER
RATES) (AMDT.) RULES, ETC.

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : Sir, on
behalf of Dr. K. L. Rao, I begto lay on
the Table :—

(1) (i) A copy of the Annual State-
ment of Accounts of the
Gujarat Electricity Board,
Baroda, for the year 1970-71
together with the Audit Report
thereon, under sub-section (5)
of section 69 of the Electricity
(Supply) Act, 1948 read with
clause (c¢) (iv) of the Procla-
mation dated the 13th May,
1971, issued by thc President
in relation to the State of
Gujarat.  [Placed in Library
See No. LT-854/71)]

(i) A statement (Hindi and
English versions) explaining
the reason for laying the above
Accounts before Parliament
and for not laying the Hindi
version thereof. [Placed in
Library. See No. LT-855/71]

(2) (i) A copy of the Mysore Irriga-
tion (Levy of Waler Rates)
(Amendment) Rules, 1971
(Hindi and English versions)
published in Notification No.
PWD 6 LBW 71 dated the
13th July, 1971, under sub-
sectiod (4) of scction 11 of the
Mysore Irrigation  (Levy of
Betterment  Comtribution and
Water Rates) Act,- 1957 read
with  clause (¢) (iv) of the
Proclumation dated the 27sh
March, 1971, issucd by the
President in relation to the
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State of Mysore. [Placed in
Library. Sec No. LT—856/7I]

(ii) A statement (Hindi and English

versions) explaining reasons for
making the Mysore (Levy of Water
Rates) (Amendment) Rules, 1971,
with retrospective  effect, under
sub-section (3) of section 11 of the
Mysore Irrigation (Levy of Better-
ment Contribution and Water
Rates) Act, 1957 read with
clause (c) (iv) of the Proclamation
dated the 27th March, 1971, issued
by the President in relation to the
State of Mysore. [Placed in
Library. See No. LT—857/71]

CERTIFIED ACCOUNTS OF KHADI
AND VILLAGE INDUSTRIES

CoMMISSION FOR 1967-68
AND 1968-69 ETC.
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[Pluced in  Library. See
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ESTIMATES COMMITTEE

THIRD AND SIXTH REPORTS AND
MINUTES

SHRI K. N, TIWARY (Bettiah) : I beg
to present the following Reports and
Minutes of the Estimates Committe :—

(1) Third Report on the Ministry of
Education and Social Welfare
(Department of Social Welfare)—
General Social Welfare.

(2) Minutes of sittings of the Estimates
Committee relating to the Third
Report on the Ministry of Educa-
tion and Social Welfare (Depart-
ment Social Welfare)—General
Social Welfare.

(3) Sixth Report regarding action taken
by Government on the recommen-
dations contained in the Hundred
and twenty-fourth Report of the
Estimates Committee on the Minis-
try of Irrigation and Power—
Farakka Barrage Project.

PUBLIC ACCOUNTS COMMITTEE
TENTH REPORT

SHRI SEZHIYAN (Kumbakonam) :
I beg to present the Tenth Report of the
Public Accounts Committee regarding Para-
graph 776 of Audit Report (Civil), 1970
relating to Super Bazar, New Delhi.
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COMMITTEE ON SUBORDINATE
LEGISLATION v

FIRST REPORT

SHRI KADAR (Bombay—Central-
South) : I beg to present the First Report
of the Committee on Subordinate Legisla-
tion.

=t fg ga meht (Tdhg) @ AF
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fagdt s1F g § W ag gai gd ot fs
g7 Fufeal @1 e fgell & siar &%
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MR. SPEAKER : I will enquire into it.

Y TW agra quos: (s i) fged
# et =ifzy, @g g9 a9T TR
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13.00 hrs.

STATEMENT CORRECTING ANSWER
TO S. Q. No. 439 RE. REPRESE-
NTATION AGAINST
INCREASED FEES IN
FLYING CLUBS

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (Dr. SAROJINI MAHISHI): Sir
on the 11-6-1971, in reply to parts (b) & (¢)
of Starred Question No. 439 by Shri Atal
Bihari Vajpayce regarding representation
against increased Fees in Flying Clubs, the



